]
Half-an-hour
working of
. [Shri P. Shiv Shankar]

Sir, the hon Member has asked about
the price of petrol, having regard to the
fact that the crude oil prices have come
down in that international market. Sir, I
must submit that 1 canuot equate  the
petrol with the kerosene whicn today is
being used by the common man.

SHRI SHRIDHAR WASUDEQ DHA-
BE’: You should not increase the price.
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© oHRI P. SHIV SHANKAR: It is no
possible for me to equate, as I said. But, if
it is necessary, well, I would not shirk from
increasing the petrol price. If it is neces-
sary, I have got to make a definite distinc-
tion between petrol and kerosene. Kero-
sene is used by the ordinary people and
they have necessarily to be taken care of
But, in the case of petrol I, may have a
slightly different view. Whatever it is, I
would not like to state anything at this
stage and I would not like to dampen the
enthusiasm of my hon. friend.

May I submit, Sir, that the present rate
of petrol price which wes are having is
less. as compared to the various interna-
tional countries. I think some time back
I do not remember whether in this House
or the other House .

SHRI SHRIDHAR WASUDEO DHA
BE: International salaries and wages are
not less.

SHRI P. SHIV SHANKAR: Interna-
tionally, so far as our prices are concerned
they are less.

SHRI SHRIDHAR
DHABE: Wages are also less.

SHRI P. SHIV SHANKAR: That is
of course there. That depends on diverse
factors. I quite see that. [ am not making
a hard and fast ruie. I am only trying
to say that the price of petrol is stll
lower as compared 1o various countries.

Sir, my hon. friend has asked the
question with referance to the various
countries from which crade »il is

WASUDEO

im-
ported.

SHRI SHRIDHAR WASUDEO
DHABE: I was asking about the coun-

tries to whom we arc exporting the crode
oil,
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SHRI P. SHIV SHANKAR: A part of
the crude oil from Bombay High is beiog
exported because we will be getting 2
lot of content of [.SHS and the oil dis-
tillers that we should get we are not
getting sufficiently. Tt is for this reason
we have been exporting and that is why
so far as our refineries are concernedeihe
refineries at  Vishakapatnam, Cochin,
Madras and at varioas oither places, they
are developing the secondary  processes
system. Once the secondary processes
system is developed we will be refining
this crude also which we are otherwise
exporting. The export is for these (wo

reasons. These are all my submissions,
Sir.
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g fdw Tawa & dfew W
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fas W ATGET AT Arfey |
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(Orissa): The Treasury Benches are empty.
This is how they treat rural development.
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FEIGT § gAY @ | & AT FT
g Well St I 9% AR FW AL
qATHT  FEW  IIA AT FIAT FA
AT ¥ 7aF faet g & fuaal &
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MR. DEPUTY CHAIRMAN: This
debafe will be continuing tommorrow
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also at about 3.45 pm. Now, Mes-

sages . . .

MESSAGE FROM THE LOK SA-
BHA—-Contd.

The African Development Bank Bill,
1983,

SECRETARY-GENERAL-: Sir, I have
to report to the House the following
message received from the Lok Sabha,
signed by the Secretary of the Luk
Sabha: -

“In accordance with the provisions
of Rule 96 of thz Rules of Procedure
and Conduct of Business in Lok

I

-
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Sabha, I am directed to enclose her
with the African Development Bar
Bill, 1983, as passed by Lok Sabha ¢
its sitting held on the 3rd May, 1983 -

Sir, I lay a copy of the Bili on ¢ .
Table.

= Samaafa . o @ af,l
FEAATY FA 11 9 qE F fAC
i F1 adr @0

The House then adjourn-
at six minuteg past six of t .
clock till eleven of the cloc
op Wednesday, the 4th Ma;
1983,



